HIGH COURT OF JAMMU & KASHMIR AND LADAKH

(Office of the Registrar General at Srinagar)
* kX kXX

of Batch-2020 for

Subject: Nomination of Judicial Officers
t Induction Training

are hereby nominated to attend the subject programme whic
to be held on 18" July, 2026 at J&K Judicial Acad

Appointmen
Division) Batch, 2026

participation in the Pre-
2026 at J&K Judicial

Programme for Civil Judges (Junior
scheduled to be held on 18th July,
Academy, Mominabad, Srinagar.

ORDER

No: \Q SQ of 2026/RG Dated: Q| .07.2026

The Judicial Officers, as per Annexure “A” and “B” to this order

h is scheduled
emy, Mominabad,

Srinagar in physical and virtual mode, respectively.

physically, shall report at the venue,

Officers who are to attend the programme

The Judicial
at 10:00 AM sharp on the scheduled

date.
By Order.
/UJ‘KL\/ bc))\xﬂ/{%

No: ) anS1-AS /RG/GS

Copy of the ab
. Pr. Secretary to Hon’ble the Chief Justice,

1
2

8.

9, Order File.

request to get the same uploaded on t

(M.K. Sharma
Registrar General

Dated:c\ .07.2026

ove forwarded to the:-
High Court of J&K and Ladakh.

Secretary to Hon’ble Mr./Mrs. Justice
for information of their Lordship’s
d Ladakh, Srinagar for information.

. Registrar Vigilance, High Court of J&K an
. Director, J&K Judicial Academy, Jam for information and with the request

mu,
fficers, accordingly. -

to inform all the nominated Judicial O
dges of UTs of J&K and Ladakh for

All the Pr. District and Sessions Ju

information.
CPC e-Court, High Court of J&K and Ladakh, for information and with the
he official web site of the High Court.

Concerned Judicial Officers
...... for information and necessary compliance.

Chief Librarian, High Court of J&K, and Ladakh, Jammu/Srinagar for

on and maintaining the record of the same.
(ﬂ\o"{yb
etal

Registrar Gen

informati



Annexure-A (Physical Mode)

S. No s (M i ]
| Names (Mr. / Ms.) | Present Place of Posting i
SRR
l. oet O3 | i
- Anieet Singh Sub Judge (Eilectricity Magistrate). Pattan
e - f
L) 1 . |
2 Tarun Mahajan  City Judge, Srinagar
3 "Js-[f. T R
h \—Ll}c“a Nazir City Munsiff, Srinagar N
4. ' Shahber Ayaz ~ = ~ Vl"ri_nciliaéi Magistrate, JIB, Budgam
__._____1_‘_. e N o ———t— oy e —
5. I Bazila Bashir Principal Magistrate,JJB. Shopian
A I
6. | Danishta Shafi T_I\/Iunsiff Pulwama -
1. 1 Fakhar-un-Nissa Principal Magistrate, Juvenile Justice Board.
| Pulwama
8. | Ahtzaz Ahmad Principal Magistrate,JJB, Anantnag with Addl
! charge of JIB, Kulgam
|
9. | Muneer Ahmad Bhat | Addl. Spl. Mobile Magistrate Awantipora
,!'
10. i Farah Bashir ] Principal Magistrate JIB, Ganderbal
1
|
11. | Uzma Amin Munsiff, Pampore
J
12. ’l Raja Arshad Hamid | Principal Magistrate, Juvenile Justice Board.
Srinagar with Additional charge of Principal
/ Magistrate, JJB, Bandipora
13, Mainaaz Qadir Munsiff/Additional Special Mobile
J Magistrate, PanthaChowk
|
i |
g 14. | Towfeel Ahmad Mir LAdditional Special M.M. Beerwah
' IS, Altaf Ahmad Mir | Munsiff Handwara
" 16. Mohd Waseem Mirza | Munsilt, Shopian T
|
—— ———— ' .. T - -—
17. | Adnan Manzoor f Principal Magistrate, Juvenile Justice Board.

i J Baramulla

! —————

/(A&\;?a/\b-i\w
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Annexure-B (Virtual Mode)

Present Place of Posting

| Names (Mr,Ms.)

" Ursashi Raine -
o Ulrvashi Raina Seeretary DLSA. Kathua

jl |

i Nuhasni Vasisatha l Sub Judge. Nowshera
e B — N
Rohit Sharma Ist Additional Munsiff

IForest Magistrate.Jammu

Munsiff/Addl Special Mobile Magistrate.

4. ' RashiVerma
: ! Samba
5. "Shilpa Dogra [ Principal Magistrate. . Juvenile lustice
, Board. Doda
6. ' Poonam Gupta District Mobile Magistrate (T).Kathua
| R
7. Neena Thakur Munsiff, Udhampur
8. Himani Parihar Principal Magistrate. J uvenile Justice
Board, Jammu
l .
9. "Shafiq Mushtaq Lone Munsiff/ Additional Special Mobile
’ Magistrate (T). Jammu
| ‘
10. ] Saloni Anand Principal Magistrate.JJB. Poonch
L= J
11 ! Cheena Sumbria Principal Magistrate JJB Samba with
1l Additional Charge of JJB Kathua
T Bhanu Bhasin Munsiff Basohli
13. l Shazia Chowdhary Munsiff, R.S Pura
;ﬁ |
‘ 14. [ LakshayBadyal Munsiff, Hiranagar
| e
r 15 !I Mahjabeen Akhter Principal Magistrate.JIB. Reasi
: I
[ 16 ! Mahavir Singh Munsiff, Thathri
|
11 ’ Arvind Manhas ’ 3rd Additional Munsift Jammu
18 Kartar Singh | DMM(T) Doda
19. Karan Bijyal—"—_ T 7] MunsifT Kishtwar T
20. Deldan Angmo MunsilZAdditional Special Mobile
Magistrate, Khalsti
2]. Man Mohan Kumar Principal Magistrate, J13. 1 Idhampur with
S additional charge of JI3, Rambin
22. Vishal Bharti . | Munsill; Katra -
23. | Arusa Chowdhary Principal Magistrate. JIB Rajouri — ]




